Annexure-1

Name of the corporate debtor: Vikram Kakade Construction Private Limited;

Date of commencement of liquidation: 23.02.2026

List of stakeholders as on:08.05.2026

List of secured financial creditors

(Amount in %)

Tukdi Pune. Flat No. 1
admeasuring 2355 sq.
ft. built up on the
ground floor of
Kakade Paradise
Building
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1 Samata Regno. [18/04/2026 11,06,91,385 [76,91,385 Secured [1,06,91,385 Yes |Residential  Property|1,06,91,385 | 71.94 30,00,000
[Nagari ANR/KP Financial situated at Erandavane
Sahakari G/ RSR Creditor Zone, Final Plot No.
Patsanstha  [(CR)/651/ 82/11, CTS No. 55/11
Maryadit, 86 in the jurisdiction of
Kopargaon Pune Municipal
Corporation, Taluka
Haveli  District &




